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20 FET A 174.453 | 174.528 0.075 0.75
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ST

i) 34+610 T T FXA AT Fhere aTed ATATATT o 0 it I 7T 35.500 (Ffersie e, T 98) 1
a2
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ST (227), Bt 210+972
ST (32=w), ot 181+451
YATATHEYAT Sevas AT 168+550 7T

o T (S, oY 129+017
TEHTITT (Ze=), Faedt e (), Pt 1024000
228+748 ——
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sfraer (F=x=w), T 102+000
e (i), EEI mma (Zew=w), T 66+587
St 1294017 T SRR [TamAEmE(TR-gea 1e)], et 34+610
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g1 ITeT TATFAT S[oeh o HTEAH & TG T TS YSTRTd ARTd T AT g1e7 Rt @ o)

[T, & Feremeat-13022/3/2024-frswsy <141 - AR1(1)/ £-248139)
FHALT TqAST, HIE T

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 16th May, 2025

S.0. 2236(E).— Whereas by notification of the Government of India in the Ministry of Road Transport and
Highways number S.0. 515 (E) dated 03 02.2021 issued under section 11 of the National Highways Authority of India
Act, 1988 (68 of 1988), the Central Government has entrusted the stretch starting from its junction with new NH-248A
near Sohna connecting Firozpur Jhirka in the state of Haryana, Dausa, Lalsot, SawaiMadhopur, Kota, Jhalawar in the
state of Rajasthan, Jaora, Ratlam in the state of Madhya Pradesh, Dahod, Godra and terminating at its junction with
NH-48 near Dodka (Vadodara) in the State of Gujarat to the National Highways Authority of India (herein after referred
to as the “Authority”).

Now, in exercise of the powers conferred by section 7 of the National Highways Act, 1956 (48 of 1956), read
with Rule 3 of the National Highways Fee (Determination of Rates and Collection) Rules, 2008 (hereinafter referred to
as the “Rules”), and in supersession the Notification bearing No. S.O. 4400 (E) dated 19 th September, 2022 published
in the Gazette of the India, the Central Government, hereby levies the fee at 125% of the rates specified in Column (2)
of the Table 1 (hereinafter referred to as ““ base rate”) for net road section length of 221.651 Km and for equivalent
structure length (having length more than 60m) of 70.970 km (having length of 7.097 km) on the type of vehicles
specified in Column (1) of the Table 1 below for the use of section from Km 0.000 to km 228.748 (starting at 0.00 km
and ending at Fee Plaza at Ch. 228.748) (length 228.748 km) of National Highway No.NE-4 in the States of Haryana
and Rajasthan, which is part of Expressway notified as NE-4 vide S.0. No. 2142 (E) dated 03.06.2021, and authorises
the Authority to collect, either through its officials or through a contractor, the said fee, namely: —

Table 1
Type of vehicle Base rate of fee per I_(m for the
Base Year 2007-08 (in Rupees)
(@) (&)
Car, Jeep, Van or Light Motor Vehicle 0.65
Light Commercial Vehicle, Light Goods 105
Vehicle or Mini Bus '
Bus or Truck (Two Axles) 2.20
Three-axle commercial vehicles 2.40
Heavy Construction Machinery (HCM) or Earth Moving Equipment (EME) or 3.45
Multi Axle Vehicle (MAV) (four to six axles) '
Oversized Vehicles (seven or more axles) 4.20
1. The fee to be levied and collected hereunder shall be due and payable at the following Fee Plaza (s) for net

road length specified for such Fee Plaza (s).
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Table -2

S. ) ) Length (in Km) for Rate at which fee is
Location of Fee Plaza (chainage) ) )
No. which fee is payable payable

1) O] ©) (4)

Km 12.930*

3. Fee Plaza at Hilalpur Village,
Dist. Nuh

Km 19.803

3. Fee Plaza at Khalilpur Village,

Dist. Palwal

Km 35.500

4, Fee Plaza at Kalinjar village,
Dist. Nuh

Km 66.587

5. Fee Plaza at GhataSamsabad village,
Dist. Nuh

Km 102.000

6. Fee Plaza at Sheetal Village,

125% of the base rates

Dist. Alwar as per the distance matrix . .
mentioned in Table No. -

Km 129.017 at Table No. 3 below
7. Fee Plaza at Pinan Village,
Dist. Alwar
At km 168.550 **
8. Inter-change at Shyamsinghpura Village, Dist.

1 above.

Dausa
Km 181.451

9. Fee Plaza at village Bhandaraj,

Dist: Dausa
Km 210.972

10. Fee Plaza at village Dungarpur,

Dist: Dausa
Km 228.748
11. Fee Plaza at village Badkapara,

Dist: Dausa

* Fee Plaza located at Km 12.930 is for Tolling length from / up to km 0.000 of DV Expressway.

** Fee Plaza located at Km. 168.550 is Virtual Fee Plaza (i.e. No Physical toll plaza) and it serves as an entry/exit point
for traffic using Bandikui-Jaipur section.
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Table 3
Distance matrix for net road length (Excluding length of structures >60 m)
Starting
Po(;f‘oto';m Fee | Fee | Fee | Fee | Fee | Fee | Fee | Fee
To (Fee Plaza | Plaza Plaza Plaza Plaza Plaza Plaza Plaza | Fee Plaza Km
plaza at Km Km Km Km Km km Km Km 228.748
Km 19.803 | 34.610 | 66.587 | 102.000 | 129.017 | 168.550 | 181.451 | 210.972
12.930)
From Km 0 19.803 | 34.610 | 66.587 | 102.000 | 129.017 | 168.550 | 181.451 | 210.972 228.748
Starting
Point Km
0.000
(Fee 0 0.000 16.179 | 30.706 | 62.615 | 97.596 | 124.486 | 163.545 | 175.682 | 204.486 221.651
plaza at
Km
12.930)
Fee Plaza
Km 19.803 | 16.179 0.000 14527 | 46.436 | 81.417 | 108.307 | 147.366 | 159.502 | 188.307 205.472
19.803
Fee Plaza
Km 34.610 | 30.706 | 14.527 | 0.000 | 31.909 | 66.890 | 93.780 | 132.839 | 144.976 | 173.780 190.945
34.610
Fee Plaza
Km 66.587 | 62.615 | 46.436 | 31.909 | 0.000 | 34.981 | 61.871 |100.930 | 113.067 | 141.871 159.036
66.587
Fee Plaza
Km 102.000| 97.596 | 81.417 | 66.890 | 34.981 | 0.000 26.890 | 65.949 | 78.086 | 106.890 124.055
102.000
Fee Plaza
Km 129.017| 124.486 | 108.307 | 93.780 | 61.871 | 26.890 0.000 39.059 | 51.195 | 79.999 97.165
129.017
Fee Plaza
km 168.550| 163.545 | 147.366 | 132.839 [ 100.930 | 65.949 | 39.059 | 0.000 | 12.136 | 40.941 58.106
168.550
Fee Plaza
Km |181.451| 175.682 | 159.502 | 144.976 | 113.067 | 78.086 | 51.195 | 12.136 | 0.000 | 28.804 45.969
181.451
Fee Plaza
Km 210.972| 204.486 | 188.307 | 173.780 | 141.871 | 106.890 | 79.999 | 40.941 | 28.804 0.000 17.165
210.972
Fee Plaza
Km 228.748| 221.651 | 205.472 | 190.945 | 159.036 | 124.055 | 97.165 | 58.106 | 45.969 | 17.165 0.000
228.748
2. In addition to above, the following fee shall also be due and payable for the use of the following structures

having length more than 60 m at the following toll plaza, by converting the length of structures into an equivalent length
of highway by multiplying the length of such structures by an equalization factor of 10:

Fee Plaza at Khalilpur Village, Dist. Palwal

structures > 60

Table-4
Length (in | Equivalent
S. . . Km) for |road length| Rate at which fee is
No. Location of Fee Plaza (chainage) which feeis | (in km) payable
payable
) ) (©) (4) (©)
Km 12.930* As per the ; 0
2. Fee Plaza at Hilalpur Village, Dist. Nuh distance 10 times of 125% (.)f the _base rates
Km 19.803 matrix for the distance | mentioned in Table
3. ' as per col.3 No. - 1 above.
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4 Km 35.500 m length at
' Fee Plaza at Kalinjar village, Dist. Nuh Table 5 below
5 Km 66.587
' Fee Plaza at GhataSamsabadvill, Dist. Nuh
6 Km 102.000
' Fee Plaza at Sheetal Village, Dist. Alwar
7 Km 129.017
' Fee Plaza at Pinan Village, Dist. Alwar
8 At km 168.550
' Inter-change at Shyamsinghpura Village, Dist. Dausa
9 Km 181.451
' Fee Plaza at village Bhandaraj Dist: Dausa
10 Km 210.972
' Fee Plaza at village Dungarpur Dist; Dausa
11 Km 228.748
' Fee Plaza at village Badkapara, Dist: Dausa
Table-5
Distance matrix for road length of structures™ (> 60m length) between Fee Plazas
. Fee Fee Fee Fee Plaza
Starting Fee Plaza|Fee Plaza Fee Plaza|Fee Plaza|Fee Plaza
. Plaza Plaza Plaza km
To | Point Km Km Km Km Km Km
Km Km Km 168.550
0.000 102.000 | 129.017 181.451 | 210.972 | 228.748
19.803 | 34.610 | 66.587
From Km 0 19.803 | 34.610 | 66.587 | 102.000 | 129.017 | 168.550 | 181.451 | 210.972 | 228.748
Starting
Point Km 0 0.000 3.624 3.904 3.972 4.404 4531 5.005 5.769 6.486 7.097
0.000
Fee Plaza
19.803| 3.624 0.000 0.280 0.348 0.780 0.907 1.381 2.146 2.862 3.473
Km 19.803
Fee Plaza
34.610| 3.904 0.280 0.000 0.068 0.500 0.627 1.101 1.865 2.582 3.193
Km 34.610
Fee Plaza
66.587| 3.972 0.348 0.068 0.000 0.432 0.559 1.033 1.797 2.514 3.125
Km 66.587
Fee Plaza
Km 102.000] 4.404 0.780 0.500 0.432 0.000 0.127 0.601 1.365 2.082 2.693
102.000
Fee Plaza
Km 129.017] 4.531 0.907 0.627 0.559 0.127 0.000 0.474 1.239 1.956 2.566
129.017
Fee Plaza
km 168.550| 5.005 1.381 1.101 1.033 0.601 0.474 0.000 0.765 1.481 2.092
168.550
Fee Plaza
Km 181.451| 5.769 2.146 1.865 1.797 1.365 1.239 0.765 0.000 0.717 1.328
181.451
Fee Plaza
Km 210.972| 6.486 2.862 2.582 2514 2.082 1.956 1.481 0.717 0.000 0.611
210.972
Fee Plaza
Km 228.748| 7.097 3.473 3.193 3.125 2.693 2.566 2.092 1.328 0.611 0.000
228.748

"The details of structures having length more than 60m are as under:
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Table-5A
Length of Structure Equivalent length
Sr. No. Type of Structure From To
(in Km) (in Km)

(@) (b) (©) (d) (e) =(d) x 10
1 Interchange (Loop-1) -0.2871 0.0641
2 Interchange (Loop-2) -0.3431 | 0.0621 0.3781 3781
3 Flyover 2.66 2.7401 0.0801 0.801
4 ROB+Elevated Structure 9.1568 12.2172 3.0604 30.604
5 Major Bridge 17.859 17.9191 0.0601 0.601
6 Interchange 19.758 19.8481 0.0901 0.901
7 Major Bridge 20.886 20.9861 0.1001 1.001
8 Flyover 22.793 22.9281 0.1351 1.351
9 Major Bridge 36.443 36.5111 0.0681 0.681
10 Flyover 84.984 85.116 0.132 1.32
11 Major Bridge 91.822 91.972 0.1501 1.501
12 Road Over Bridge 94.2615 | 94.3475 0.086 0.86
13 Interchange 101.9362 | 102.0638 0.1275 1.275
14 Interchange 128.9571 | 129.0829 0.1259 1.259
15 Road Over Bridge 149.894 149.98 0.086 0.86
16 Major Bridge 151.94 | 152.0401 0.1001 1.001
17 Major Bridge 159.254 | 159.404 0.15 15
18 Major Bridge 164.553 | 164.628 0.075 0.75
19 Major Bridge 173.125 | 173.275 0.15 15
20 Major Bridge 174.453 | 174.528 0.075 0.75
21 Major Bridge 175.6838 | 176.184 0.5002 5.002
22 Interchange 181.412 | 181.4906 0.0786 0.786
23 Major Bridge 204.709 | 205.0595 0.3505 3.505
24 Major Bridge 205.901 | 206.0511 0.1501 1.501
25 Minor Bridge 206.587 | 206.6508 0.0638 0.638
26 Minor Bridge 206.682 | 206.7458 0.0638 0.638
27 Interchange 210.923 | 211.0218 0.0988 0.988
28 Road Over Bridge 212.07 | 212.4402 0.3702 3.702
29 Major Bridge 214.527 | 214.686 0.159 1.59
30 Interchange™ 228.7165 | 228.781 0.0645*0.5= 0.0323 0.323

Total 7.097 70.97

Note:-*The length of structures at interchanges has been divided equally for road length before and after the interchange

including structure at Km. 228+748.
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3. The net effective length for which fee shall be due and payable is as under:
Table 6
Distance matrix for total tollable road length (Including equivalent length of structures >60 m length)
Starting
Point Km
0.000 Fee Plaza|Fee Plaza|Fee Plaza|Fee Plaza|Fee Plaza|Fee Plaza|Fee Plaza|Fee Plaza|Fee Plaza
To (Feé laza Km Km Km Km Km km Km Km Km
at }Em 19.803 | 34.610 | 66.587 | 102.000 | 129.017 | 168.550 | 181.451 | 210.972 | 228.748
12.930)
From Km 0 19.803 | 34.610 | 66.587 | 102.000 | 129.017 | 168.550 | 181.451 | 210.972 | 228.748
Starting
Point Km
(Fgéor?lgza 0 0.000 52.417 | 69.746 | 102.336 | 141.636 | 169.793 | 213.593 | 233.375 | 269.348 | 292.622
at Km
12.930)
Fee Plaza
Km 19.803 19.803 | 52.417 0.000 17.329 | 49.919 | 89.219 | 117.376 | 161.176 | 180.958 | 216.931 | 240.205
Fee Plaza
Km 34.610 34.610 | 69.746 17.329 0.000 32590 | 71.890 | 100.047 | 143.847 | 163.629 | 199.602 | 222.876
Fee Plaza
Km 66.587 66.587 | 102.336 | 49.919 | 32.590 0.000 39.300 | 67.457 | 111.257 | 131.039 | 167.012 | 190.286
Fee Plaza
Km 102.000| 141.636 | 89.219 | 71.890 | 39.300 0.000 28.157 | 71.957 | 91.739 | 127.713 | 150.986
102.000
Fee Plaza
Km 129.017| 169.793 | 117.376 | 100.047 | 67.457 | 28.157 0.000 43.800 | 63.582 | 99.555 | 122.829
129.017
Fee Plaza
km 168.550| 213.593 | 161.176 | 143.847 | 111.257 | 71.957 | 43.800 0.000 19.782 | 55.755 | 79.029
168.550
Fee Plaza
Km 181.451] 233.375 | 180.958 | 163.629 | 131.039 | 91.739 | 63.582 19.782 0.000 35.973 | 59.247
181.451
Fee Plaza
Km 210.972| 269.348 | 216.931 | 199.602 | 167.012 | 127.713 | 99.555 | 55.755 | 35.973 0.000 23.274
210.972
Fee Plaza
Km 228.748| 292.622 | 240.205 | 222.876 | 190.286 | 150.986 | 122.829 | 79.029 | 59.247 | 23.274 0.000
228.748
4. The various types of traffic movements for which the user fee will be charged on the basis of actual distance
travelled is as under:
Traffic plying on LHS from Delhi to Alwar
Table 7A: Traffic plying on LHS from Delhi to Alwar
l\?d KM Entry From Exit To
@] @ @) (4)
KMP (Interchange), Km 19+803
. Ghata Samsabad (Interchange), Km 66+587
Alipur [Interchange)(NH-248A], ( ge)
Sheetal (Interchange), Km 102+000
1 | 0+000 [Entry shall be recorded at Toll Plaza [=:
Pinan (Interchange), Km 129+017
at Km 12+930 -
Shyamsinghpura Interchnage at km 168+550
Bhandaraj (Interchange), Km 181+451
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Dungarpur (Interchange), Km 210+972

Badkapara (Interchange), Km 228+748

9+880*

Sancholi [Entry-LHS\Exit-RHS],
Entry shall be recorded at Toll Plaza
at Km 12+930

KMP (Interchange), Km 19+803

Ghata Samsabad (Interchange), Km 66+587

Sheetal (Interchange), Km 102+000

Pinan (Interchange), Km 129+017

Shyamsinghpura Interchnage at km 168+550

Bhandaraj (Interchange), Km 181+451

Dungarpur (Interchange), Km 210+972

Badkapara (Interchange), Km 228+748

Main Fee Plaza km 12+930

KMP (Interchange),
at Km 19+803

Ghata Samsabad (Interchange), Km 66+587

Sheetal (Interchange), Km 102+000

Pinan (Interchange), Km 129+017

3 |19+803 Shyamsinghpura Interchnage at km 168+550
gzﬁ;n p Fee Plaza (both entry and Bhandaraj (Interchange), Km 181+451
Dungarpur (Interchange), Km 210+972
Badkapara (Interchange), Km 228+748
Ghata Samsabad (Interchange), Km 66+587
Jaisinah Sheetal (Interchange), Km 102+000
[Eﬁ'ng LpI—L:g\E it-RHS Pinan (Interchange), Km 129+017
4 |34+610 Y- XIt-RHS], Shyamsinghpura Interchnage at km 168+550
at Km 34+610 >
(Ramp Fee Plaza) Bhandaraj (Interchange), Km 181+451
Dungarpur (Interchange), Km 210+972
Badkapara (Interchange), Km 228+748
Sheetal (Interchange), Km 102+000
Ghata Samsabad (Interchange), at  |Pinan (Interchange), Km 129+017
5 |66+587 Km 66+587 Shyamsinghpura Interchnage at km 168+550
(Ramp Fee Plaza (both entry and |Bhandaraj (Interchange), Km 181+451
exit) Dungarpur (Interchange), Km 210+972
Badkapara (Interchange), Km 228+748
Pinan (Interchange), Km 129+017
Sh}e(etallggizrggange), Shyamsinghpura Interchnage at km 168+550
6 |102+000 ?I;arr: Fee Plaza (both entry and Bhandaraj (Interchange), Km 181+451
exit) P Dungarpur (Interchange), Km 210+972
Badkapara (Interchange), Km 228+748
Pinan (Interchange), at Km 129+017 Shyamsmghpura Interchnage at km 168+550
7 |129+017/(Ramp Fee Plaza (both entry and Bhandargj (Interchange), Km 181+451
exit) Dungarpur (Interchange), Km 210+972
Badkapara (Interchange), Km 228+748
Shyamsinghpura Interchange at km |Bhandaraj (Interchange), Km 181+451
8 |168+550/168+550 (Trumpet Ramp Exitand |Dungarpur (Interchange), Km 210+972
Entry) Badkapara (Interchange), Km 228+748
Bhandaraj (Interchange), Km Dungarpur (Interchange), Km 210+972
181+451 Badkapara (Interchange), Km 228+748
9 1814451 (Ramp Fee Plaza (both entry and para %)
exit)
Dungarpur (Interchange), Km
10 |210+972 210+972 Badkapara (Interchange), Km 228+748
(Ramp Fee Plaza (both entry and ’
exit)
Badkapara (Interchange), Km
11 |228+748 228+748 Exit at Package-9

(Ramp Fee Plaza (both entry and
exit)
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i) For traffic entering and exiting at Km. 9+880, the fee shall be levied from starting of stretch i.e. Km. 0+000.

ii) For traffic entering and exiting at 34+610, the toll booth is located at Km. 35.500 (Kalinjar village, Dist. Nuh).

iii) Fee Plaza located at Km. 168+550 is Virtual Fee Plaza (i.e. No Physical toll plaza).

Table 7B: Traffic plying on RHS from Alwar to Delhi

S

No. KM

Entry From

Exit To

Q] @

©)]

(4)

228+748

Badkapara (Interchange), Km 228+748
(Ramp Fee Plaza (both entry and
exit))

Dungarpur (Interchange), Km 210+972

Bhandaraj (Interchange), Km 181+451

Shyamsinghpura Interchnage at km 168+550

Pinan (Interchange), Km 129+017

Sheetal (Interchange), Km 102+000

Ghata Samsabad (Interchange), Km 66+587

Jaisinghpur [Entry\Exit(Nuh-Hodal Road)], Km 34+610

KMP (Interchange), Km 19+803

Main Fee Plaza at Km 12+930, for exit at Sancholi
[Entry\Exit(NH-919)], 9+880 and Alipur [Interchange)(NH-
248A], Km 0+000

2104972

Dungarpur (Interchange), Km 210+972
(Ramp Fee Plaza (both entry and
exit))

Bhandaraj (Interchange), Km 181+451

Shyamsinghpura Interchnage at km 168+550

Pinan (Interchange), Km 129+017

Sheetal (Interchange), Km 102+000

Ghata Samsabad (Interchange), Km 66+587

Jaisinghpur [Entry\Exit(Nuh-Hodal Road)], Km 34+610

KMP (Interchange), Km 19+803

Main Fee Plaza at Km 12+930, for exit at Sancholi
[Entry\Exit(NH-919)], 9+880 and Alipur [Interchange)(NH-
248A], Km 0+000

181+451

Bhandaraj (Interchange), Km 181+451
(Ramp Fee Plaza (both entry and
exit))

Shyamsinghpura Interchnage at km 168+550

Pinan (Interchange), Km 129+017

Sheetal (Interchange), Km 102+000

Ghata Samsabad (Interchange), Km 66+587

Jaisinghpur [Entry\Exit(Nuh-Hodal Road)], Km 34+610

KMP (Interchange), Km 19+803

Main Fee Plaza at Km 12+930, for exit at Sancholi
[Entry\Exit(NH-919)], 9+880 and Alipur [Interchange)(NH-
248A], Km 0+000

168+550

Shyamsinghpura Interchange at km
168+550 (Trumpet Ramp Exit and
Entry)

Pinan (Interchange), Km 129+017

Sheetal (Interchange), Km 102+000

Ghata Samsabad (Interchange), Km 66+587

Jaisinghpur [Entry\Exit(Nuh-Hodal Road)], Km 34+610

KMP (Interchange), Km 19+803

Main Fee Plaza at Km 12+930, for exit at Sancholi
[Entry\Exit(NH-919)], 9+880 and Alipur [Interchange)(NH-
248A], Km 0+000

129+017

Pinan (Interchange),

at Km 129+017

(Ramp Fee Plaza (both entry and
exit))

Sheetal (Interchange), Km 102+000

Ghata Samsabad (Interchange), Km 66+587

Jaisinghpur [Entry\Exit(Nuh-Hodal Road)], Km 34+610

KMP (Interchange), Km 19+803

Main Fee Plaza at Km 12+930, for exit at Sancholi
[Entry\Exit(NH-919)], 9+880 and Alipur [Interchange)(NH-
248A], Km 0+000

102+000

Sheetal (Interchange),
at Km 102+000

Ghata Samsabad (Interchange), Km 66+587

Jaisinghpur [Entry\Exit(Nuh-Hodal Road)], Km 34+610

KMP (Interchange), Km 19+803
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(Ramp Fee Plaza (both entry and Main Fee Plaza at Km 12+930, for exit at Sancholi

exit)) [Entry\Exit(NH-919)], 9+880 and Alipur [Interchange)(NH-
248A], Km 0+000

Jaisinghpur [Entry\Exit(Nuh-Hodal Road)], Km 34+610
KMP (Interchange), Km 19+803

Main Fee Plaza at Km 12+930, for exit at Sancholi
[Entry\EXit(NH-919)], Km 9+880 and Alipur

Ghata Samsabad (Interchange),
at Km 66+587
(Ramp Fee Plaza (both entry and

7 | 66+587

exiv)) [Interchange)(NH-248A], Km 0+000
Ramp Fee Plaza km 34+610 (only Exit at RHS)
KMP (Interchange), Main Fee Plaza at Km12+930, for exit at Sancholi
8 | 19+803 at Km 19+803 [Entry\Exit(NH-919)], 9+880 and Alipur [Interchange)(NH-
(Ramp Fee Plaza (both entry and 248A], Km 0+000
exit))

Fee Plaza km 12+930 (both Entry & EXxit)

5. The vehicle using only a part of the section by crossing a fee plaza shall pay the specified fee for that category
of the vehicle for that plaza only and the vehicle using the whole section shall have an option to pay the whole fee at the
first fee plaza and cross another fee plaza by showing the fee receipt/ Auto Debited.

6. For multiple journeys on the highway section, passes shall be issued at the following rates, namely:

Table 8
Maximum number of one- way
journeys allowed

Amount Payable Period of Validity

One and half times of the fee for one-way Two Twenty-four hours from the
journey* time of payment

Two-third of amount of the fee payable for Fift One month from date of
fifty or more single journeys* y payment

* Provided that the user uses the same entry and exit fee plazas while performing the return journey.

7. The driver or owner or a person in charge of a mechanical vehicle which is loaded in excess of permissible load
specified for its category, shall be liable to pay fee for entering the overloaded vehicle on the National Highway to the
fee collecting agency, equal to the fee specified in sub-rule 1A of rule 10 of the said rules, and shall not be entitled to
make use of the highway section unless the excess load has been removed from such mechanical vehicle.

8. All definitions including category of mechanical vehicles, its permissible load, category of exempted vehicles,
service road, alternative road etc. shall be as per definitions specified in the rules.

9. The fee rates shall be displayed for information of the users in accordance with rules 12 of the said rules.

10.  Based on the Base rate of fee per km for the base year 2007-08 as mentioned in Table-1 above, the actual amount
of fee to be charged from the mechanical vehicles and the discounts will be calculated by the Authority on the basis of
the completed length of the section and revised annually in accordance with the rule 5 of the said rules and the same
shall be published in at least one newspaper, each in English and vernacular language accordingly.

11.  The estimated capital cost of the project is Rupees 11501.51 Crore. The capital cost is subject to variation as the
activities of land acquisition, utility shifting, tree cutting etc. are yet to be completed. The Authority shall maintain a
record of the recovery of capital cost through user fee realised.

[F. No. CODIV-13022/3/2024-P1U Dausa-Part(1)/E-248139]
KAMLESH CHATURVEDI, Jt. Secy.
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